/as/

CENTRAL ADMINISTRATIVE TRIBUNAL~w/’"
PRINCIPAL BENCH

R.A. NO, 73/1996

in
O0.A, NO, 1693 /1996

New Oelhi this the 13th day of My, 1996,

HON'BLE SHRI JUSTICE A. P, RﬁUANI, CHATx My
HON'BLE SHRI K, FUTHUKUFRR, FEMBER (W)

Om Prakash Raj S/0 Ram Niuas Rai,

Reception Assistant,

R/0 1/3010, Ram Nagar,

Loni Road, Shahdara,

Dalhi-32. ce s au;ﬂiﬂ&ht

( By Shri G, s, Begrar, Advgcate though nore appearen
-Yersus-

1, Union of India through
Chief Electoral Officer,
Electoral Office,

M National Capital Territory
of Delhi, 014, St, Stephens
College Building,

Kashmere Gate, Delhij,

2, The Stafrf Selection Commission
t hrough the Officer Incharge,
Block-12, CGo Complex,

Lodhi Road, Ney Delhi, ees  PRespondents

O RDER (ORAL)

Shri Justice A, P. Ravani -

No case for review is made out, Hence, i 4,

e,

(A, P, Rayani |
Chairmn

is rejected,

( K. Meth kumar )
Member (A)




